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To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in
ce of the order dated-04.08.2023 passed by
[lhi in Original Application No. 480 of 2023

Sub: Action Taken Report (ATR) in complian
Hon'ble National Green Tribunal, New De
Ashok Kumar Versus State of Uttar Pradesh.

Sir, . .
In compliance of the order dated- 04.08.2023 passed by the Hon'ble National Green

Tribunal, New Delhi in Original Application No. 480 of 2023 Ashok Kumar Versus State of

Uttar Pradesh. The Action Taken Report is annexed herewith

request that the same may be placed before the Hon'ble Tribunal.

and forwarded to you with the

Yours Sincerely

Enclosure- As above

Circle-3

Copy to: ‘
1. Shri Pradeep Mishra, Advocate on Record, Hon'ble Supreme Court/ NGT, New Delhi for

necessary action please. ) .
2. Law Officer-1, U.P. Pollution Control Board, Lucknow for information and necessary
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action please. . .
3. Regional Officer, U.P. Pollution Control Board, Meerut for information and necessary
action. \
Chief Enviro ntal Officer, &
Circlg-3
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A, - 129, frffa @vs, T TR, T.C.-12 V, Vibhuti Khand, Gomti Nagar,
@ - 226010 Lucknow - 226 010
Tom : 0522-2720828, 2720831 Phone : 0522-2720828, 2720831
g-%a : info@uppcb.com E-mail  :info@uppcb.com
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Action Taken Report in compliance of Order dated - 04.08.2023 passed by Hon’ble NGT
‘ in O.A. No. 480/2023, Ashok Kumar Versus State of Uttar Pradesh

Pursuant (o the direction given by Hon’ble NGT order dated- 04.08.2023 in OA No.

480/2023. The main relevant contents of the order are as under ==
Fasmss 6. In view of the averments made in the application, we also consider it
appropriate that a Joint Committee be constituted to ascertain the factual position and

take appropriate remedial action. Accordingly, we constitute a_Joint Committee

comprising of Uttar Pradesh State Pollution Control Board (UPPCB), Department of
Veternity and Animal Husbandry, Meerut and the District Magistrate (DM), Meerut and
direct the same to meet within one week, undertake visits to the site, look into the

grievances of the applicant, associate the applicant and representative of the concerned

factual position particularly compliance with the Solid Waste

d the guidelines of CPCB on Environmental Management of

project proponent, verify the
Management Rules, 2016 an

Dairy Farms and Gaushalas, 2021 and take appropriate remedial action by following due

course of law and giving opportunity of being heard to the project proponent. The UPPCB
will be the nodal agency for coordination and compliance.

7 Factual and Action taken Report may be submitted within two months by
e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Supported

PDF and not in the form of Image PDEF ... ......... ”
In compliance of the above order dated-04.08.2023, the Joint Committee officials of

SDM, Mawana, Meerut, Veterinary Officer, Parikshitgarh, Meerut and AEE, U.P.

Pollution Control Board, Meerut. The action has been taken by the Joint Committee as

given below:-
1. The constituted joint committee visited alleged site on 28.08.2023 and inspection

report/recommendation is attached as Annexure-A.

2 U.P. Pollution Control Board has been issued direction dated-06.09.2023 the
Executive Officer, Nagar Panchayat, Parikshitgarh, District-Meerut U/s 5 of The
Environment (Protection) Act, 1986 following the procedures (Annexure B).

A factual Action Taken Report is being submitted for kind perusal and further

action in this regard.
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REPORT IN COMPLIANCE TO HON'BLE NGT ORDERDATED

04,08.2023 IN THE ORIGINAL APPLICATION NO. 480 OF 2023
v ST '1{' { o)l

IN'THE MATTER ASHOK KUMAR VS STA I'E, OF UL

Baekeround-

Hon' e NG i s order dated 04,08.2023 in Original Application No. 480 of
2000 40 the matter of Ashok Kumne VaState of UL, which is registered on a Jetter
Petitondated 22,058,202 went by complainant Ashok Kumar S/o Late Omkar Singh.

Roo R Diw aja Parikshitgaeh, Meerat directed us helow-

w0 D view of the averments made In the application, we also consider it
appropriate that a Joint Committee he constituted to ascertain the factual position
and take appropriate  remedial action.  Accordingly, we  constitute a - Joint
Committee comprising of Uttar Pradesh State Pollution Control Board (UPPCB),
Department of Veternity and Animal  Husbandry, Meerut and the District
Magistrate (DM), Meerut and direct the same to meet within one week, undertake
vixits to the site, look info the grievances of the applicant, associate the applicant
and representative of the concerned project proponent, verify the factual position
particularly compliance with the Solid Waste Management Rules, 2016 and the
guidelines of CPCB on Environmental Management of Dairy Farms and
Gaushalas, 2021 and take appropriate remedial action by Jollowing due course of
law and giving opportunity of being heard to the project proponent. The UPPCB

will be the nodal agency for coordination and compliance. 3

7. Factual and Action taken Report may be submitted within two months by e-
mail at judicial-ng@gov.in preferably in the form of searchable PDF/OCR
Supported PDF and not in the form of Image PDF.

8 We also consider it appropriate to seek response from the Executive Officer,
Nugur Panchayat, Parikshitgarh regarding disposal of solid waste in the area of
Nagar Punchayat, Parikshitgarh in compliance with Solid Weste Management
Rules, 2006 in quantifiuble terms of waste generation, processing and disposal,
The Registry is directed 1o issue notice to the O, Nagar Panchayat, Parikshitgarl

requiring him to file hiy action taken report/response within one months by e-mail
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at J"fht‘mh:gr@gov in preferably in the form of searchable PDF/OCR S‘ﬂp,porred
PDE and not in the form of Image PDF.".... ’

Inspection of site and action taken report-

Inspection of the site was conducted on 28.08.2023 by the committee of Sub-
Divisional Magistrate, Mawana, Velerinary Officer. Parikshitgarh. Assistant
Environment Engincer, UPPCB, Meerut in present of Executive Officer, Nagar

Panchayat, Parikshitgarh, Meerut and shri Ashok Kumar. Applicant.

Alleged site is the land of Nagar Panchayat, Parikshitgarh, Meerut.in which
8.574 Hectare Land is in the form of ponds. On the 0.278 Hectare land Kanha
Goshala, Parikshitgarh is established with boundary wall. On the 0.164 Hectare land
garbage being dumped by Nagar Panchayat. Nagar Panchayat, Parikshitgarh has no
identified dump site for garbage dumping, It is informed by the Executive Officer
that earlier garbage was dumped on a different site which has been stopped after the
protest of Ramleela Committee. Parikshitgarh. Estimated population of the Nagar

Panchayat is approx. 24000.

Kanha Gaushala, Parikshitgn_rh, Meerut

Kanha Gaushala is established by Nagar Panchayat, Parikshitgarh in 2020.
Gaushala is well equipped and is in operation by the organised way. Total area of the
Gaushala is 0.278 Hectare is under the boundary wall. Covered area of Cattle shade
is approx. 800 Sq. Mtr. Straw store, grass cutting machine, electricity. Solar Panel
and 02 no. of Tubwells (02 & 15 Hp)are installed. Biogas Plant of 45 Cubic Mur.
capacity is installed. 05 KVA Gas Genset installed. 150 unproductive cattle are kept
in this gaushala. Total 06 (04 for the day and 02 for the night) care takers have been
deployed.Gaushala is being supervised by Veterinary Officer, Parikshitgarh.
Veterinary Officer informed that since starting only 01 Cow was died due 10 Blo
(Afara) in May, 2021. All the cautle kept in Kanha Gaushala

record maintained accordingly.

al

are fully Tagged and

At the time of inspection approx. 200 MT garbage found dumped on the back
and front side ol Gaushala.

Solid Waste Management status of Nagar Panchayat, Parikshitearh

Population of the Nagar Panchayat is approx. 24000. Solid Waste Generation

from the town is approx. 2.5 MT/Day. There is no identilied/developed land fill site

W !
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available for the parba ino. Farli

o garbage dumping, Earlier garbage was dumped on the different site
which has been stopped after the protest of Ramleela Committee, Parikshitgarh.
Presently Solid Waste is being dumped at area available outside the Kanha Gaushala.

Approx. 200 MT Garbage found dumped on the back and front side of Gaushala.

A new material recovery facility (MRF) of capacity 05 MT/Day has been
installed by Nagar Panchayat, Facility consists of Conveyer belt, Fatka Machine.

Shredder, Bell press Machine, Weighing Machine ete.

During inspection Executive Officer informed that they are in process to
dispose Legacy Waste through NGO Muskan Jyoti Samiti, Just after joining as
Executive Officer, Nagar Panchayat on 10.07.2023 after the earliear Executive

Officer got tranfered.

Coy of photographs taken during inspection is attached.

Findings of the Visit and Action Taken:

It is found that solid waste is being dumped around Kanha Gaushala by
inappropriate manner. Direction may be issued to Nagar Panchayat. Parikshitgarh for
disposal of dumped solid waste by appropriate manner and commissioning of the

newly installed Material Recovery Facility (MRF) as early as possible.

Joint report in the compliance of order passed by Hon’ble National Green

Tribunal in the matter is for kind consideration.

[Akhilesh Yadav l

| Sub-divisional Magistrate : |
‘j Mawana,Meerul | \

" Dr. Kapil Tyagi ;
Veterinary Officer | \ -
Parikshitgarh, Meerut ] o “

" Yogesh Kumar Mishra N | ‘{

| Assistant Environment Engineer \\ %S‘by\/ . |
|
- 1

| U.P. Pollytion Control Board, Meerut
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